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IN Mﬂ: CENTRAL ADMINIST RATIVB TRIBUNAL
GUWAHATI BENCH, GUWAHATI

0.A. No.311 of 2006
DA'IE OF DECISION :  20.12.2006

Sri Pranab Chandra & Others A '
..... e es et asasaatsenasnnnnsrasannsenassasstsesansunenesrssssasnasnesseneeieeeans  Bpplicant/s

...................... Advocate for the

Applicant/s. ..

.01 & Others , '
............................... eeassemrereronneteseanasenierensereesaerannsenennenes RESPONdent/s
DrJ.L.Sarkar, Railway counsel
.... Advocate for the
‘Respondents
CORAM '
HON'BLE MR K.V. SACHIDANANDAN, VICE-CHAIRMAN
1.  Whether reporters of h:)ra} newspapers ~ Y?A
may be allowed to see the Jjudgment ?
2.  Whether to be referred to the R‘epor#er or not 7 Y JS/ND
3.  Whether to be forwarded for including in the ngest :
Being complied atjodhpur Bench & Other Benches ? }/SI\ID

4.  Whether their Lordshxps wish fo see the fair copy

ofthejudgment? ., » Yeé/No

“ice-Chairman

2y

\



| CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHAT BENCH.

| ORTGINAL APPLICATION No.313 of 2006 "
Date of Order- foi_s the 20 Day of December 2006,

HON’BLE MR.K.V SACHIDANANDAN, VICE-CHAIRMAN

.Sri Pranab Chanda ‘
S/0 Late Promod Ch Chanda

Senior Trains Clerk o ' \
Lumding o

Sri Tapan Kumar Dey

S/O Late Har Kumar Dey

Senior Train Clerk

Lumding

Dist.-Nagaon . S

Sri Debqjit Dey

§/0 Paresh Ch,Dey

Senior Train Clerk

Lumding

Dist. Nawgong ‘

Sri Suragjit Raha \
S/O.Late Aswani Raha .
Point Man

Lumding

Dist-Nowgong

Sri Ranjit Kumar Dutta
S/O.M.L.Dutta

Cabin Man-I{

Badarpur

Dist.-Karimganj

Sri Natu Kumar Makli

S/0.Late Nagendra Ch.Mali

Cabin Man-II

Panchagram

Dist.-Karimganj

Sri Bijoy Kumar Ghose

S/O Late Baroda Kanta Ghose
. Reliver Point Man(A)

Lumding
Dist.-Nowgaon
Sri Nripen Sonowal
5/0 Late Jogen Sonowal

Reliver Point Man{A}

Lumding

Dist.-Nowgaon ~

Sri Putul Chandra Das

S/0.Late Dharmeswar Das

Rest Giver Point Man{A),Jamguri
Dist-Sibsagar
Sri Pranab Chandra Dey

S/O Dhirendra Dh.Dey -
Point Man(A) .
Dhalpukhuri : \'/
' Dist.-Nowgaon



11.

14.

1.

Sri Chandra Kanta Saikia

S/0- Somnath Saikia

Reliver Point Man(A)

Lumding

Dist.Nowgaon

Sri Dilip Roy Choudhury

S/O Santosh Roy Chioudhury

Reliver Point Man(A)

Lumding

Dist.-Nowgaon

Sri Ajoy Kumar Majumdar

S/0 Late Sudhangshu Kitmar Mazumdar
Point Man(4)

Lumding

Dist.-Nopwgaon

Sri Rakesh Chandra Dey

5/0 Late Rakhal Ch.Dey

Point Man(A)

Lumding

Dist.-Nagaon _ Applicants

By Advocate Mrs. K.Bhattacharyya Mr.B:@hakraberty
Mr.P.Sarma Mr.B.Choudhury, Mr.D Goswam1
Mrs. B.Chakr aborty, Ms.B.Das

-Versus-

Union of India |
Represented by the Secrefary to the
Government of India, Mxmstry of Railway,
New Delhi

General Manager,

N.F .Railway,Maligaon

Guwahati-11
Divisional Railway Manager

- N.F.Railway,Lumding

Nagaon ‘
Divisional Railway Manager(P)
N.F.Railway,Lumding.

,Respondents

By Advocate DrJ.L.Sérkar

ORDER (ORAL)

K.V.SACHIDANANDAN.V.C:

Thére are 14 app]irants serving in tiifférenr Grou’p C pmt ynder

ehgxble for promohon to the post of Goods Guard wh:ch is also a

.....

Group-C post having a higher pay scale. Notification was issued for

filling up 20 wvacancies of Goods Guard

by 60% departmental



prom_oi:‘ion quota. Options were called from eligible candidates.
Notification publishing the list of incumbents alongwith the
appiirants, found eligible to appear in the selpf‘tinn process of Goods
‘Guard. After completion of the written test a QP}PPt list was published,
wherein the names of thp applwants were also included in the select
list. After selection, the medical examinations were held by the
respondents for the purpose of undergoing Guabd'ship prdmol:iona]
 training course. The applicants were found medically fit and they
were directed to undergo Guard ship Training Course fort.iis‘- days,
~commencing from 6.11.06. In the se}ect list (Bnnexnre TV} dated
4.9.2006 rhe result of selection for the post of (;ar)ds Guard the
- applicants were selected. The Respondents xeeued an order.
“ (Ann‘em}re V11 ) dated 15.11.06 and a panel( of 20} for promotion to
- the posts of Goods Guard against 60% D.P .quota was published. The
office order dated 04.00.2006 was treated as cancelled without giving
anjr reason. The respondent issued Notification (Annexure VIII) dated
7.32.06 for initiating fresh selection process for (Goods Guard post for
whwh the apphranfq were earlier selected. Being aggrieved the
applicants

)mve filed this O A seeking for the following reliefs. :

“It is, therefore prayed that Your
Lordships” may . be pleased to
admit this application, call for the
entire records of the case, ask the
- Respondents to show cause as to
why the impugned order dated
15.11.2006(Annexure V11) shall not
be quashed and set aside and as to
why a direction shall not be issued
to the Respondents to maintain the
select list dated 4.92006 for
appointment of the applicants as
Goods Guards after due
completion of the h‘ammg that;
they were undergoing and after
perusing the causes shown, if any
and hearing the parfies guashed
and set aside the impugned order
dated 15.11.06(Annexure ViI} and
Notification . dated
7.12.06(Annexure-VIlI) and direct
the Respondents to maintain the
select list dated 4.9.06 and appoint
the applicants as Goods Guards
after due completion of the



4

tsraining an&lor pass any other

order or orders as Your Lordships

may deem fit and proper.”
1 have heard Mr. B. Chakraborty, ieaArn.ed counsel for the
applicants and DrJ.1.Sarkar learned counsel for the Railways. When
the matter came up for hearing the learned counsel for the
applicants has submitted that there was no illegality or irregularity in
the process of selection it. The applicants have made an enquiry, but
it was found that ﬁvo unsuccessful candidates has made complain
before the authorities without making any’p;"oper enqguiry and xvithout
having any reasonable cause. " The enfire selection process has been
can.celled' only at the instancé of éome vested in ter}est. The counsel for -
. the applicant h;':zs submitted the decision of the Hon'ble Supreme

Court in_ 3 SCC 2002 Vol-lI) 146 Union of India and others Vs

O.Chakradhar, relevant portion of which is quoted below:- ,
- ' )
“8. In out view the nature and the
extent  of - illegalities  and
irregularities committed ~ in
conducting a selection will have to
be scrutinized in each case so as to
‘come £o a conclusion abouf future
course of action to be adopted in -
the matter. If the mischief played -
is so widespread and - all-
pervasive, -affecting the result, so
as to make it difficult to pick out”
the persons who have . been
unlawfully benefited or wrongfully
deprived of their selection, in such
cases it will neither be possible nor
necessary to issue individual show
cause notices to each selectee. The
- only way out would be fo cancel
the whole selection. Motive behind
the irregularities committed also
has its relevance.” '

The counsel! has also relied on (1993)1 SCC 154, uniop

'

Territory of Chandigarh, Vs.Dilbagh Singh _and %hers, that L/—
' o Gdo el (R
decision/action must be non-arbitrary and bonafide. From this
. A B



5

decision )!’ is very much clear that it is an arbity axy achon}md the

cancellation of the select list is not justified. However, “the eounsel for

the applicant has submitted that he will be satisfied if a Court

 direction ‘is given to the applicants to make comprehensive -

repiresentation before the Respondent No.2 within 15 days from to-
day. If such comprehensive representatibn is filed by the applicant
within a time frame of 15 days from to-day the Respondent No.2 shall
consider fhe representation within a time frame of three months

thereafter. DrJ L.Sarkar learned counsel for the Respondents has

submitted that he has no objection if such direction is given.

By way of interim order { Annexure-Vill) dated 7.12.2006 calling -

for o;l)ticm to the post of Goods Guard for -which the applicants were
earlier selected will be kept in abeyance tili such disposal of the
representation,

The O.A is accordingly disposed of. There will be no order as to

costs, - | » |
N
(XK. VSACHIDAN! ANDAN)
VICE-CHAIRMAN

LM

YR - LI
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INTHE CEN’IRALADMIN]STRA"HVE TRIBUNAL:: GUWAHATIBENCH ::

GUWAHATY
0.A.NO. 3V 1006
. Pranab Chanda & Others.
........ Applicants.
- Versus -

Union of India and others.

I NDE X

PARTICULARS

List of Dates
Original Application
Verifiation
Annexure - |
Annexure - I1
Annexure - [1]
Annexure - IV
Annexure - V
Annexure - VI
Annexure - VII
Annexure - VIII

-

_________

......... Respondents

PAGE NO.
{ - it
I — I
13,
4 — 1S
16 — 17
20 - X3
24
2s — X6
QY
B R
R - 30
Filedby'

/9 Advocate (9/ ’{/
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INTHE CENTRAL ADMINISI‘RATIVETRIBUNAL:: GUWAHATIBENCH::

5.4.06

19.6.06

20.7.06

GUWAHATT

0.ANO. 3\ 006
2

Pranab Chanda & others

- Versus -

The Union of India & Others.
... Respondents

LIST OF DATES

The applicants are serving in different Group-C posts
under Lumding Division and they are eligible for
promotion to the post of Goods Guard which is also
a Group-C post having a higher pay-scale.

Notification was 1ssued for filling up ZMncies
of Goods Guard for 60% departmental promotion
quota. Options weM‘ﬁ‘ﬁm‘eﬁgible-eaﬂdidates.

Annexure - ], at pageNo. 14,

Notification publishing the list of incumbents along
with the applicants, found eligible to appear in the
selection process of Goods Guard.

Annexure - IT, at pageNo. 6.

Schedule for the written test was published.
Candidate‘s were divided into two groups.
Annexure - 111, at page No. Q0 .

Contd....
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4.9.06

26.10.06

15.11.06

7.12.06

\\

-

2.

After completion of the written test a select list was
published, wherein the names of the applicants were

also included.

Annexure-1V, at pageNo. ¢ .
After selection, the applicants were required to have
medical examination for the purpose of undergoing
Guardship promotional training course.
Annexure- V, at page No. 26- Q¢ ,

Applicants were found medically fit and they were -A .
directed to undergo Guardship Training Course for@ } f é
days, comniencing from 6. 11.06.

Annexure- VI, atpage No. XY .

Select List dated 4.9.06 was cancelled without any

reason.
Annexure- VII, at page No. 28 .

Notification issued initiating fresh selection process
for Goods Guard post for which the applicants were
earlier selected. _

Annexure - VIII, at page No. 2.
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INTHE CENTRALADMINISTRATIVE TRIBUNAL :: GUWAHATIBENCH ::
GUWAHATI '
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o (An Application under section 19 of the Administrative Tribunal
” Act., 1985) |
0.A.NO. 3\ 100,

1. Sri Pranab Chanda

S/o Late Promod Ch. Chanda
Senior Trains Clerk

Lumding

2. Sri Tapan Kumar Dey
S/o Late Har Kumar Dey
Senior Train Clerk
Lumding

Dist.- Nowgaon.

3. Sri Debojit Dey
S/o- Paresh Ch. Dey
Senior Train Clerk
Lumding

Dast.- NoWgaon.

4. Sr1 Surajit Raha

S/o Late Aswani Raha
Point Man

Lumding

Dist.- Nowgaon.

5.Sr1 Ranjit Kumar Dutta
S/o0 M. L. Dutta
Cabin Man- II

Contd.... -



2.

Badarpur
Dist.- Karimganj.

6. Sri Natu Kumar Mali

S/o Late Nagendra Ch. Mali
Cabin Man- 11

Panchagram

Dist.- Karimgan;.

7. St1 Bijoy Kumar Ghose
S/o Late Baroda Kanta Ghose
Reliver Point Man (A)
Lumding

Dist.- Nowgaon.

8. Sri Nripen Sonowal
S/o Late Jogen Sonwal
Reliver Point Man (A)
Lumding.

Dist.- Nowgaon.

9. Sr1 Putul Chandra Das
S/o Late Dharmeswar Das

O

Rest Giver Point Man (A), Jamguri.

Dist.- Sibsagar.

10. Sri Pranab Chandra Dey
S/o Dhirendra Ch. Dey
Point Man (A)

Dhalpukhuri.

Dist.- Nowgaon.

11. Sri Chandra Kanta Saikia
S/0- Somnath Saikia

Contd....
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Reliver Point Man (A)
Lumding,

Dist.- Nowgaon.

12. Sri Dilip Roy Choudhury
S/o Santosh Roy Choudhury
Reliver Point Man (A),
Lumding

Dist.- Nowgaon.

13. Sri Ajoy Kumar Majumdar

S/o Late Sudhangshu Kumar Mazumdar
Point Man (A)/,

Lumding

Dist.- Nowgaon.

14. Sri Rakesh Chandra Dey
S/o Late Rakhal Ch. Dey
Point Man (A),
Lumding

'Dist.- Nowgaon.

........ Applicants.
- Versus -

1. Union of India
Represented by the Secretary to the
Government of India Ministry of Railway,
New Delhi.

#"2. General Manager
. N.F. Railway, maligaon,
| Guwahati- 11

Contd....
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3. Divisional Railway Manager
N.K Railway, Lumding
Nagaon.

4. Divisional Railway Manager (P)
N.F. Railway, Lumding

......... Respondents.

'PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE :

(1)  Ogder No. E/39-9/1 Pt. VIII (T) dated 15.11.06 issued by the
Respondent No. 4, cancelling the panel for the promotional post

of Goods Guard containing the names of the applicants after being
duly selected.
Annexure- VII, Page No.28

(i1) Notification issued under memo No. E/39-9/P VIII (T)/Loose
dated 7.12.06 issued by the Respondent No. 4, initiating
proceeding to hold selection afresh for the posts of Goods Guard
for which the applicants have been duly selected and undergone

training thereafter.
Annexure- VIII, Page No. 25 .

JURISDICTION OF THE TRIBUNAL :
The applicants declares that the subject matter of the orders

against which they wants redressal is within the jurisdiction of this

Tribunal.

LIMITATION :
The applicants further declares that the application is within the

limitation prescribed under section 21 of the Administrative Tribunal
Act., 1985.

Contd....
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FACTS OF THE CASE :

That the applicants are citizens of India and are permanent residents of

aforesaid locality and are entitled to the rights and priviledges guaranted
under the Constitution of India.

That the applicants are all serving in different Group C post under
Lumding Division of N.F. Railway. The present post in which the
applicants are serving and their respective place of posting are

mentioned above amd kponing comman Nwmd‘«a M“(la\“'*’“\"—m ) @N .
A"“‘ut)“ PO R4 o} CAT.(Pmo SLNVNY S S

That the post of Goods Guérd is also a Group C posts which are filled

up as 60% from the departmental promotion quota and 40% by direct
recruitment. The scale of pay of Goods Guard is Rs. 4500/- 7000/-.

That the feeder posts to 60% departmental quota to the post of Goods
Guard are as follows.

(a) Senior Trains Clerk,

(b) Trains Clerk,

(c) Senior Commercial Clerk,

(d) Commercial Clerk,

(e) Cabin Man-1,

(f) Cabin Man-1I and

(g) Point Man -A.

That the Respondent No. 4 issued notification under memo No. E/39-
9/P VIII (T) dated 5.4.06 to hold a selection for filling up 20 vacancies
of Goods Guard of departmental promotion quota by taking options
from the eligible/interested incumbents from the feeder posts
mentioned above. Eligible/Interested candidates were asked to submit
their options within a cut off date of 30.4.06.

Copy of the notification dated 5.4.06 is

annexed herewith and marked as

ANNEXURE- L.

Contd....



That pursuant to the notification dated 5.4.06 the applicants, alongwith
many other eligible candidates, made their applications giving options
for the post of Goods Guards. The Respondent No. 4 after due
scrutinization issued notification under memo No. E/39-9/1/P-VIII
(T) dated 19.6.06 giving a list of incumbents found eligible to appear
for the selection process, the list so notified contained the names of
the applicants. It was mentioned in the notification that the selection
process will consist of only written test on General English, General -
Knowledge, Safety Awareness, General Train Working Emphasis in
Guard job and Rajbhasha. It was further provided in the notification
that pre-selection coaching was to be imported for the reserved
candidates.

Copy of the notification dated 19.6.06 is

annexed herewith and marked as

ANNEXURE-II.

.

That thereafter by letter No. E/39-9/1-Pt VIII (T) dated 20.7.06 1ssued
by the Respondent No. 4 to the concerned officers published the
schedule for the written test. The candidates were divided into two
groups mainly Group-A and Group -B for the purpose of written test
and it was provided that for Group-A the test would be held on 5.8.06
and Group-B the test would be held on 12.8.06 at the respective
schedule and venue mentioned in the letter. The name of the applicants
were there in the list.

Copy of the letter dated 20.7.06 is annexed

herewith and marked as ANNEXURE- HI.

~ That thereafter the written test was duly held on the scheduled dated

and the applicants performed fairly to their expectations and were
expecting selection for the post. After completion of the selection
test the Respondent No. 4 issued office order dated 4.4.06 whereby a
select list for the post of Goods Guard was published after being duly

Contd....



10.

approved by the ADRM, Lumding on 21.8.06. In the list the name of
the applicants No. 1 to 14 figured at serial nos. 1, 2, 3,9, 10, 11, 12,
13, 14, 15, 16, 17, 18, 19 and 20
Copy of the order dated 4.9.06 notifying the
select list is annexed herewith and marked
as ANNEXURE- 1V,

That after the selection for the post of Goods Guard the selected
candidates including the applicants were required to have the medical
examination for the purpose of undergoing Guardship promotional
training course. Accordingly the applicants had their medical
examination and certificates were submitted before the Respondent

No. 4 for further action.

A copy of the letter requisitioning medical
examination of some of the applicants is

- annexed herewith and marked as
ANNEXURE-V,

That all the selected candidates including the applicants had been found
fit medically for the Guardship training and by office order issued under
memo No. E/39-9/1/Pt. VIII (T) Losse dated 26.10.06 issued by the
Respondént No. 4. The applicants were directed to undergo the
Guardship Promotional Training Course for a period of 43 days
commencing from 6.11.06. The candidates were asked to report to
Principal, Zonal Railway Training Institute, Alipurduar by 5.11.06.
Accordingly, the subordinate in-charges were asked to spare the selected
candidates for training. -

A Copy of the office order dated 26.10.06

1s annexed herewith and marked as

ANNEXURE-VL

oo N
e 3

;‘,j‘
Cohd....
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That accordingly the applicants were spared from their respective
offices to attend the training at Alipurduar and all of them joined the

training centre and were duly undergoing training from 6.11.06.

That while undergoing training, to the utter shock and surprise to the
applicants the Respondent No. 4 issued order No. E/39-9/1 Pt. VIII (T)
dated 15.11.06 whereby the select list/panel of the applicants dated
4.9.06 (Annexure- IV) was treated as cancelled. The Principal of the
Zonal Railway Training Institute was also directed to send back the
applicants and other selected candidates.

A copy of the order dated 15.11.06 is

annexed herewith and marked as

ANNEXURE- VIL

That the applicants were greatly shocked and surprised when their
selection was cancelled, in as much as they were duly selected with
strict adherence to the rules and there were no illegalities and infirmities

in their selection for the posts of Goods Guards.

That the apphcants have made an enquiry as to the possible cause for

taking such drastic action and to their great shock they came to know
that two candidates appearmg in the selection pr ocess namely Sri
Manoranjan Biswas and Bhanu Ghosh figuring at serial No. 17 and 44
of Gr: oup -B candidate in the list dated 20.7.06 (Annexure- III) having
falled to-—(.luahfy in the selection test, made complaln before the
authorities and without makmg any proper enquiry and without having
any reasonable cause, Respondent No. 4 has cancelled the entire select
list with utmost non-application of mind. The applicants state that the
selection has been cancelled only at the interest of some vested interest
including candidates who failed to succeed and exercise was based on
extraneous consideration. The applicant states that there was no
111egahtles or 1rregular1t1es in the process of selection so widespread
and all-p pervalse so as to cancel thé entire selection. The applicants
state that the action of the authorities was malice laden which has caused

undue prejudice to the applicants.
Contd....
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16.

9.

That after passing the impugned order of cancellation of the panel, the
Respondent No. 4 has issued notification under memo No. E/9-9/P/
VIII (T)/Loose dated 7.12.06 initiating a fresh process to fill up the
22 posts of Goods Guards including those for which the earlier panel
containing the name of the applicants were prepared and cancelled.
The application are asked to be submitted by 30.12.06.

A copy of the notification dated 7:12.06 is

annexed herewith and marked as

ANNEXURE- VIII,

That from what is stated above it would appear that the action of the
applicants in cancelling the action of the authorities is not sustainable
and a primafacie case has been made out by the applicants and as such
this Hon'ble Tribunal may be pleased to pass interim order as prayed
for protecting the lawful interest of the applicants

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS :
For that the applicants had been duly selected for the posts of Goods

Guards and they are entitled to complete the entire training for being

~ appointed to the posts of Goods Guards and as such the action of the

(i1)

(iif)

authorities in cancelling the selection on extraneous consideration is
wholly unreasonable and as such the impugned order dated 15.11.06
(Annexure- VII) and the notification dated 7.12.06 (Annexure- VIII)

are bad in law and liable to be quashed and set aside.

For that the action of the authorities in cancelling the entire selection
process without assigning any plausible reason is illegal and arbitrary
and as such the impugned action and orders are bad in law and liable to
be quashed and set aside.

For that after being duly selected for the posts, the applicants got a
vested right for consideration for being appointed, moreso, when the
authorities are going to fill up the posts and as such before setting

- aside the selection the authorities were duty bound to give a hearing

Cond....
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to the applicants which has not being done in the present case. The
applicants submits that after being empanelled cancellation entails
serious consequence and even if there is no stipulation for giving a

notice in the rules/regulation, the rules of principle of natural justice

. demands that the applicants were entitled for a prior notice of the action

(iv)

v)

(vi)

of the authorities to cancel the select list and which was not done, for
which the impugned actions and the orders are not sustainable in law
and liable to be quashed and set aside.

For that the process undergone by the applicants for the selection was
strictly in accordance with law and there were no such infirmities or
illegalities in the process which would have vitiated the entire
proceedings and the authorities have cancelled the entire select list

arbitrary, whimsically and on extraneous consideration.

For that the applicants submit that the action of the authorities in
cancelling the entire select list and initiating steps for fresh proceedings
is affected by extraneous consideration and the same is malafide, illegal
and arbitrary and is without authority of law and as such the impugned
order and notification are not maintainable in law and the same are

liable to be set aside and the applicants are liable for due relief.

For that in any view of the matter the impugned order and action are

bad in law and is liable to be quashed and $et aside.

DETAILS OF THE REMEDIES EXHAUSTED :

That in view of the nature of the case the applicants have no other remedy

except to approach the door of this Hon'ble Tribunal for due relief.

MATTER NOT PREVIOUSLY FILED OR PENDING WITH ANY
OTHER COURT:
The applicants declare that they have not filed any writ petition or any

other application before any court of law or before any bench of this

Contd....
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Tribunal nor have they filed any other application, representation or

appeal before any of other authority in regard to the subject of this

original application.

8.  PRAYER:

It is, therefore prayed that Your Lordships'
may be pleased to admit this application, call
for the entire records of the case, ask the
Respondents to showcause as to why the

‘impugned order dated 15.11.06 (Annexure-

VII) and notification dated 7.12.06
(Annexure- VI11) shall not be quashed and
set aside and as to why a direction shall not
be issued to the Respondents to maintain the
select list dated 4.9.06 for appointment of
the applicants as Goods Guards after due
completion of the training that they were
undergoing and after perusing the causes

shown, if any and hearing the parties quashed

and set aside the impugned order dated
15.11.06 (Annexure- VII) and notification
dated 7.12.06 (Annexure- VIII) and direct

the Respondents to maintain the select list

dated 4.9.06 and appoint the applicants as

Goods Guards after due completion of the
training and/or pass any other order or
orders as Your'L-ordships may deem fit and
proper.

And for this act of kindness the applicants as in duty bound shall ever

pray.

Contd....
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9. INTERIM ORDER:

It is, further prayed that pending disposal
of the application Your Lordships would be
pleased to stay the impugned order dated
15.11.06 (Annexure- VII) and the operation
of the notification dated 7.12.06
(Annexure- VIII) and/or pass any other order
or orders as Your Lordships may deem fit
and proper.

10. PARTICULARS OF BANK DRAFT/POSTAL ORDER IN
RESPECT OF THE APPLICATION FEE :

(i) LP.O.No. DRG 330K -
(ii) Date ofissue: |C-Y=R-OG .
(111) Issued by : - -

11. LIST OF ENCLOSURES:
As stated in the Index.

Contd.... Verification
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VERIFICATION

I, SRI AJAY KUMAR MAZUMDAR, son of Late Sudhangshu Kumar
Mazumdar, aged about- 42 years, presently serving as Point Man (A),
Lumding, N.F Railway, in the district of Nowgaon, Assam do hereby state
that I am one of the applicants of the accompanying application and I am
acquaintented with the facts of the case and other applicants have authorised
me to sign this verification on their behalf also and I verify that the contents

of paragraphs i, 2, 3 l\,,IB/ A ownd |G -
— are true to my personal knowledge
- and those in paragraphs A5, G/ Z g/ 3/ ‘Ql, 1R owd 1D
— are believed to be true on legal

advice and that I have not suppressed any material fact.

Date: 19RO & -

Place : Cruca=dnady

%\‘Ka\( %MWL

Signature of the applicant.




M T e - ANNEXURE —T

. Office of the . -
l Divl Railway Managet(P)
N.F.Railway,Lumding.
Notification. L Dated 05~03-2006.

S ~ Northcast Frontier Railway éag

Sub:- Selection for prometion to the post of Goods Guard
, in scale Rs.4500-7000/- against 60% D.P. quota.
It has heen decided to hold a selection to fill up 20 vacancics (UR-1 5;‘80—:’5 &
ST-2) of Goods Guard, insscale=Rs.4500-7000/- against 60% D.P. quota by aption from

o

the iollowing prescrived categories as per percentage shown against each :-

. SLINC '4000-6000/- Y 28% - =9
INC - 3050:4590/- } o
SLCC - 4000-6000/- } 4% =2
CC 3200-4900/-

C/Man/Tl  3050-4590/-

CMan/L. 4000-6000/- }28% =9
P.Man-A  3050-4590/-

~ Options are invited from the cligble'candidafes only who'desire to voluntesr for

the post of Goods Guard in scale Rs.4500-7000/- and send their application in a bumch as
per proforma given below so as to reach.this office on or ‘hefore 50, [f 06 posilively,
Application. received after. the target date i.c. after 10 | Lf .06 will not be entertained.”
INC, Commeftial Cletk, C/Mar/I & T and P.Man-A who have put in a minimum of 3
years (Three) of service; in the above mentioned grades will be eligible for promotion to
the post of Goods Guard in scale .125.4500¥7000/-. ‘ :

PROFGRMA OF APPLICATION.

" Name. - ' e
Designation and station. ' L

Date of appointment,

Present pay-and scale. L

Date of promotion tot he grade.

Whether SC/ST. T e
Educational qualification. . - = . - 7 P

PN F W

‘ ‘Subordinate in-charges shouid give wide publication of this nbtiﬁcation amongst,
the eligible:staff working under them and send the applications fbbtaint_;_d from the willing
eligible candidates in a scparate cover- superscribing * APPLICATION FOR GOODS.
GUARD?” addressed to APO/JLMG on or before 5 . ép .06 positively.

. H : - \“«WW“’\(S/'/E .
i - EER '(N.Mukhexjec)’/ e

, ( . I _ for Divl.Railway Manager(®) 3 :
o ._ - SR ' " N.F.Railway,Lumdiag =~ /0 o f)

: o 8 ooigie w0
MA’SJN{ A Coe e Ty SRR
€ e . . . =

Date of birth. - K L o W

~‘Contd..P/Ng.2. " ;
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~ No. E;39-9/PVIII(T) S Lmndmg;dated 05’ .okfvooe ..

I

Copy forwardcd for.mfom\anon and n/acu: ‘to -

2 DOWPULMG CAMr(:H\. ' ' S R
3 AM/BPB. S : T
4. CYM/NGC. e
s . CHCYLMG, BPB & GHY. o
6. . RAC(O) & RAC(Comml) ai & we.
7 RAC/BPB.
2 All SMa/ASMs of LMG Dmsmn
9 "TU/LMG TVEAMG, TUVW/ILMG, TI/WR/L\/IG TI/BPB & TVGHY. They
will also collect the applications from the willing cligible candidates working
at their sections and send the same to this office within 7 0. oL, 6.
/'k()'“ ; Divl.Secretary JNFREU/LMG. o
11, Convenor, NFRMULMG.7 . U7 jas L R
12, DivlSecy., SC/ST AssociationIMG. ‘ e
13.° CPIs/L\AG BPB & GHY for wide puhhc,anon fmh‘a_ngs; ﬂxeveligbiga staﬂi

et W

for Dul Railway Mana
N.F.Railway, Lumdmg,

E/Type Sec/Ti miﬁplSelcction/SZde,cﬁoh

s ,"‘h.?“,;-._j.
f e i
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Sup'- Selectlon for the post of Goods Guard in scale Rs. 4500- 7000/—
Ref- This Office Notification No. E/39-9/Pt-VIII{T) dtd: 05.4.06.

It has been decided to hold a selection for the post of Goods Guard in
scale Rs. 4500-7000/- to form a panel of 20 persons ( UR-15, SC-3 & &T-

2) agamst 60% D.P. quota vide th!s oﬁlce Notification under reference

'/ \ - N.F. Rathay /6 - A N N Gx URe - H
7 ' | Office bf the -
e - DivikRly.Manager (®)
‘Notification Lumding, Did: |7 6.06 ¥

The selection will cons:sts of_jjtten test bnly to as'sess profess:onahty of

the candidates.

_ The candidates may answer the question in Enghsh or Hmdld as they= _
like. No absentee selection will be ‘held under any cn'cumstances as the posts . .

are to be filled up by cailing options.

The following candidates who have opted and are ehg;ble to appear in - ‘
the above mentioned selection are hereby advised to keep themselves in

15 Utpal Kr.Debnath R-CC/LMG at DMV

~ 16 Norbert Kujur =~ - ; RCC/BPB ST
17 KS.Tripura. " . . *RCC/BPB . 8T
18 Manik Chakraborty ‘ - Rg-Clman-IILMG
g Dugdha Mohan Gosweml . P/man/A/HBN
20 Taffit Uddin Ahmed P/man/AJ AGT
21 Ram Chandra Mahato Piman/A/ NGC
‘" 22 Phani Bhusan Das .. P/man/A BPB sC
. 2% Gouri Sankar Bhadra . Rg-C/man-litMG '
24 Phanidra Mohan Das _Piman/A/DMR
25 Suneswar Nath. Plman/AINGC
- 48 Amulya Kr.Paul . . Plman/AVARCL -
27 Prafullya Ch.Nath ' Plman/AIGHY .
23 Tej Narayan Jha = P/man/AINGC
29 Har Nath Deka . . Piman/AINGC .
3H P.Kam Raju T et G SC

'eadmess to appear in the above selection which will be held at short notice.
The names «of the ehgsble optees are arranged below in orden of moar
seniority. '
ISN__Name K ~ Design. &sm | iWhether SCIST |
1 Tapan Kr. Roy "~ .. SrINCLMG : SR
2 Tarunmoy Bose " STTNOLMG ..
.3 Pranab Chanda St TNCAMG
4 TapanKrDey . - -0 SETNGIMG |
5 Adhir Rn.Dey Sr.TNCAMG -
6 Debojit “Dey . Sr.TNGIMG
7 Tapan Chakraborty \ Sr.TNC/BPB -'
8 Debabrata Bhattacherjee, - S TNC’%((CNL) / BtB A
- @ Md. Mainul Haque Ali’ -~ Jr.TNCINGC T
10 shri Monmatha Kr.Nath Sr.CC/KNBR .~ /
11 Debasish Chakraborty Sr.CCBGTPAMG . .
12-Prem Chand Toppo Sr.CCILMG ST
13 Pranjal Bordoloi R/CC/BPB at DMR ST
14 Udang Raja Goyari CCIG/IDMR, - ST

—

N S e
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. .
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{SN Name ___|Design. & Stn. .

31 Kamal Ch.Phukan
32 Surajit Raha

33 Sunit Khan’

34 Sankar Debnath
35 T.Pataiya’

36 M.P.Rama Rao -
37 Swapan Kr.Roy

38 Kanulal Gope

39 Dulal Biswas

40 G.B.Chetry _
41 Khagendra Baruah
42 Swapan Ch.Das
43 Ranjit Dutta -

44 Subodh Ch.Nath
45 Nantu Kr.Mali

46 Nabin Ch.Nath
47 G.CDas

48 Bijoy Kr.Ghosh.” "

49 Nripen Sonowal .-
30 Subodh Ch.Dy
31 Ajit Kr.Dey
32 KK Kachari
33 Putui ch.Das
34 Pranoy Mohan Dey
55 Ghai Sing Kabui
56 Dipak Chakraborty
57 Nirmal Ch.Das
S8 Sraban Singh

- 59 Rupeswar Boro

- 60 Navakamal Panegum

61 Bhumidhar Patar

82 Pranab Ch.Dey

83 Prad8ip Das

84 Monoranjan Biswas
65 Ranjit Nath

86 Ranjit Kr.Dey

87 Samir Ch.Roy

§8 Kanan Chakraborty
%3 Tapan Seal

13 Suroj Josowara

71 Sajdeo Mahato

72 Debashish Dey

73 Nripen Baishya

74 Sitil Kr Das _
?'3 Chandra Kanta Saikai
75 Ditip Roy Chowdhury

- 77 Shyamal ChMali  ~ -

28 Subal Ch.Seal :
S Subal Mohan Sarkar,

0 Alcs ¥ Maivamder

" Ciran-liiPDJ .
- PIman/ALMG.
© - Plman/A/HJO

. Piman/AIDSR ©sc
© - LR-Clman-l@BR - TN

. RICiman-lILMG ~ o

- Piman-A/LKA | . "’&,:.4

 RP.man/A/LMG
© Clmanfil/DJA .
 Clman//SQF
 RCiman-I/BPB

, C/nﬁan-llIPNGi\Jl‘ . §C -+ o
. RPmanALMG -
. C/man-l/PNGM
" RP.man-AILMG - B ‘
. RPman-ALMG | - ST . .- 0 % e
- ‘Pl.man-A/DML Lo

P/man-ADSR - - ST . ,

14

' P_.'man/A./AGT
- P.man/A/NGC

 P.man/ALMG | ,
- P.man/A/BPB .SC
- P.man/A/NGC B

‘R/Ciman-iIl/BPR

" LR.Pmnan/A/DMR

. LR.Pmnan/A/SCL ST
L Plman/AITG - SE

Y Piman/A/KHKT® : Y

© . P.man/AKWM - o
_P.man/AJDSR ST . !

© R.Pman/ANLMG ST '

" R.C.man-li/LMG ST
P/man/A/DHRY-

*. Piman/AINGC ' SC
- P/man/A/BPB .~ SC
LR.Ciman-l/SCL
'Rg..C/man-I/SZR 8C
: R/P.man/AILMG :
~ P.man/A/ARCL

© P.man/ALMG | .
- -P.man/A/BPB SC

[Whether SG/ST |- ™~

RP.man/ALMG atBPB & -~

/man-A/BRGM :

Tremmd

P/ man-ALMG

RGPiman/A/MI .,  SC

Rg.P.man/ALMG

P.man/A./BPB- sSC
R.P.man/A/ILMG :

Biman-Afl MG

g e, o e .. o
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[Whether SC/ST_|

L .
\ / ISN  Name |Design. & Stn.
,"5 i') . T L oo
o ) 81 Swapan Kr.Dutta P/man-A/BPB | ‘
] 82 Pradip Ch.Mali Piman-ABPB sC
X 83 Pradip Déwri; . Piman-A/PNO at NGC ST
84 Dilip Ch.Barfnan.. ' R.P.man/A/LMG ST
g 85 Parimal Ch.Deb - P.man/ALMG
( 86 Upendra Prasad - P.man/AILMG
| 87 Abdul Kuddus - P.man/A/NGC
f 88 Majbur Rahaman - P.man/AINGC
j 89 Dilip Roy Chowdhury P.man/ANGC
! - 90 Rakhesh Ch.Dey P.man/A/LMG
91 Bhanu Ghosh LR/P/man-A/BPB '
G2 Debashish Dutta ! RP.man/AILMG :
.. - 93 Prabin Ch.Bordoloi P.man/A/JID ST.
N 94 Uma Ram Bordc!on . P man/A/JlD ST

The Syllabus of the written test for the post of Goods Guard in scale Rs. 4500-
7000/~ as under:- =

1 General English

2 General Knowledge
3 Safety awarness . ‘

4 General Ttain workmg Emphassm in Guard Job
5 Rajbhasha '

! Subordinate mcha rges are also advused to spare and direct the staff belongmg
to SC/ST community appearing at Serial Nos. 12,30,35,49,52, 53,59,60,61,66
and 84 .to report to Ashok « KrBasak, - TUMLMG, - serial Nos
| 13,14,16/17,22,45 55,64,70,74,77 & 82 to report to Shri Ashok Kr.Dey. TVBPB: l
and Serial Nos 63,8393 & 94 to report to Shri J.C.8arma CHC/GHY for
o undergoing pre-selection coalching for a period of 7 (seven) days wef266.06
positively even without relief.

T 7

,I

. /’ o

if anybody does not attend the pre-selection coachmg it will be pfesumed that
he is not interested to take this advantage. :

Subordinate incharges are also advised to send the last 4 years working report
for the year 03,04,05 and 06 of the staff working under them appearing at serial
Nos 09 to 94 in separate seaied cover addressed to HPO/ULMG subscribing on
the TOP of the cover " WORK!NG REPORT FOR GOODS GUARD®

immediately.

CS 1o ST.DOMILMG is also advised to send the last 4 yrs. ACRS of the staff
appearing at serial No. 1 to 8 for the year 03,04,05 and 06 to CS to DPO/ICLMG
immediately.

o : {/(,lu?{fff/
. ' - Narayan Mukheu% ’}()
e o APO/Lumding.
S0 7 for DivilRIy. Manager (P)

D ORCLERTIETTITR . . -
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No-E/38- 9/1/P-VIII(T) Lumdmg Dtd |9 6 06 .
Copy forwarded for mformatton and necessary actlon to:- “
1) Sr.SMIGHY
2) SMs MG BPB,DMR, DMV HBN AGT NGC ARCL, PDJ HJO, KXJ DSR,
CPK, LKA, DJA, SQF, BRGM, PNGM DML, JMI,SCL, KHKT KWM .
DHRY, 8ZR, PNO, JID AND JTG.. ,
3) CYMNGC ‘ - 4) RAC/BPB 5) CHC/BPB-& GHY.
6) RAC(Optglat &P office - 7) BCIC/KNBR 8) RAC/Commi. at Offoce
9) DOM/PIgILMG and AM/BPB - .10 Sr.DCM/LMG
11) Shri Ashok Kr.Basak, THMILMG ] - X e
12) Shri Ashok Kr.Dey, TVBPB r IThey have been nominated to impart the pre-

13) Shri J.C.Sarmah, CHC/GHY ] ’seloctlon coaching to the staff belonging to
iSC/ST community as mentionedabove.They
lshculd sisbmit the competency cerificate as
iregards pre-selection coaching immediately .
"/®n completion of the pre-selection coaching |,
iso that the written test can not be held without-
idelay.

ISR

Mlﬁecfy. NFREUAMG: . .

18) Convenor NFRMULMG .
17) Secy. SC/Stand OC Assomatlon LMG

18) EN/Grl | | S

19)  CS to S.DOM and DPO/IC/LMG | o K

2) Gfafd comcemraal v '
‘Narayan Mukherjee(/ / %

. APO//Lumding.
for Divil.Rly.Manager (P}
N.F. Rallway Lumding.

A

vt
‘ :

e A e e e o L

TR e ey =F =

L R,



TR SR SN . . T ', b
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NF.Railway Ghodiie s e ’wéii.- LAt
R ‘ Offceofthe ey
Divil.Rly.Manager (P) .

No- E/39-9/1-PVII(T)

.To

1) Sr. SMIGHY -

2) 8§'s LMG,BPBNGC, DMR,
CNE, LKA, DJA, BXP, SQF,
DHRY, SZR, PNO,JID, BXP

3) CYMJ/NGC

5) CHC/BPB, GHY, LM(T

[,25/.1// fecy//\/Fﬁ [0/

*S"""—"M

Sub:- Written teSt of Selection for the pos‘ o‘ C:oods Guard in scale Rs 4500-7000/-
Ref:- This Office Notification No. E/39- QIP’(-Vm(T ) dtd: 19.6.06. i

- éZD.-

ot

ANNEX

n

LY
A=

. o Lumdmg, Dtci ,’20 7 06
\r"l'.’nn;.‘fg'ﬁrs,‘g g e o .'-. % ', .

LS S

DMV, HBN; - AGT, ARGL, PDJ, HJO, KXJ.DSR « - B
BRGM, PNGM, DML, JM), SOL, KHIE KW, . = )
and JTG. ' A

(4) RAC/BPB RAC/{Optg) &(Comml)/LMG at Off ice. | - v
{6) BCIC/ KNBR S .y T I

I e B

ey ¢ : _"§ H : ) i

In reference to the above the written test for seleutlonto the post of goo

Guard in scale Rs. 4500-7C00/- has been f:xed to be held as per

Date of Examination:-

5.8.2006 - For the staff enhsted

-

12.8.06

Please spare and direct the staff mention«d O“IOW at Group-"A" and "B" 10 appeal in the
written tost of selection for the post of Goeds Guard in scale Rs.4500-7000/- fixed 1o be
held on 5.8.06 for Group"A" and 12.8.06 fer

Groug-A

Lumding.

Forthe staff eniiSfé& :3Grod|5;"3"'

Written test fi xed to be heid on 5.5.06 from 10. 00 hrs.. in DPM(F’)S Office/

foliowing schedule:-
Time  [Venue |

110.00 'DRM(P) | b
hrs. on“lce/Lumdmg ~

{1000 -~
hrs.

-

K ;W N
v.,.ri N
.

:oup-"A"

P t.':.'.- -
) KT
: )

DRM(P)F_S;'!
bffice/lumding.

A

‘sroup="B" posmvely even Wxthout rehef

'SN__Name

| [Design. & Stn.

1 Tapan Kr. Roy

- 2 Tarunmoy Bose

3 Pranab Chanda

4 Tapan Kr.Dey

5 Adhir Rn.Dey

8 Debojit Dey .

7 Tapan Chakraborty

8 Debabrata Bhatiacherjee,
, 9 Md. Mainul Hague Ali

10 shri Monmatha Kr Nath
\\\ |

[ PR, 1

[Whether SC/ST_|
Sr.TNG/LMG ) '
Sr.TMC/ILNG
- Sr.TNCILG
" Sr.INCILMG
.Sr.TNC/ANMG
Sr.TNCAMG
 SI.TNC/BPB
St TNC/(CNLYBPB
Jr.TNCNGC
Sr.CC/KNBR

PYTNN
i e e avmiet m S e

TR

wﬁf

o
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B ot S U SRS

(SN Name

Whether SCIST |

11 Debasish Chakrabordy =

, .Deslgn & Stn

Sr.CC/BGTPILMG

., ST

ST
ST
ST

sT

SC

sSC

sc

sc

- 12 Prem Chand Toppo - 8r.CC/ILMG
13 Pranjal Bordoloi 'R/ICC/BPB at DMR
14 Udang Raja Goyari CC/GIDMR . .
15 Utpal Kr.Debnath . RCCAMG atDMV
16 Norbert Kujur .- RCC/BPB - B
17 K.S.Tripura. - RCC/BPB .
18 Manik Chakraborty : Rg-C/man<iitt MG -
19 Dugdha Mohan Goswami . Plman/A/HBN
20 Taffil Uddin Ahmed Piman/Al AGT

. 21 Ram Chandra Mahato Piman/A/ NGC

- 22 Phani Bhusan Das P/man/A/ BPB

23 Gouri Sankar Bhadra < Rg-Ciman-WLMG .
24 Phanidra Mohan Das - Piman/AIDMR
25 Suneswar Nath. ,P/Iman/A/INGC
26 Amulya Kr.Paul . . Piman/AJARCL..
27 Prafullya Ch.Nath . Piman/A/GHY
28 Tej Narayan Jha Piman/AINGC
29 Har Nath Deka P/man/A/NGC
30 P.Kam Raju - Plman/AlLMG
31 Kamal Ch.Phukan C/man-ii/PDJ
32 Surajit Raha P/man/ALMG. -
33 Sunil Khan PimaniA/HIO -
34 Sankar Debnath C/manilikKXd -
35 T.Pataiya. ' Piman/A/DSR
36 M.P.Rama Rao LR-Ciman-Il/CNE

- 37 Swapan Kr.Roy R/C/man-ILMG
38 Kanulal Gope P/man-A/LKA .
38 Dulal Biswas . .. - R.P.man/A/LMG at BXP.
40 G.B.Chetry R.P.man/A/LMG
41 Khagendra Baruah . ClmanilifDJA
42 Swapan Ch. Das Ciman/i;SQF
43 Ranijit Dutta R.C/man-/lBPB
44 Subhash Ch.Nath Piman-A/BRGM
45 Nantu Kr.Mali Clman-li/PNGM
46 Nabin Ch.Nath R.P.man-AILMG .
47 G.C.Das Ciman-il/PNGM .
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Written test flxed fo bhx,embeld m\ |
Lumdmg s e G

SN Name N ff, T Tesier 250 [Whether SQ:ST‘}
1BuoyKr\Ghosh . RP.mInALMG

it i,l. . RP.maa-A MG ST LR
3 Subcidh C?ﬁﬁﬁy N’ s S "}Pwmaml‘fDl\AL ST Lt e sy S
4 Ajit Ky, D&y et e Plman-ALMG | o
5 hK(éc}fan o 4‘..'.;, 7 Plman-ADSR ST
_ 8 Putyd h.Das" ’ ~ RG.P/man/Ami - sC
~" 7 Pranoy Mohan Deg ~ LRPm.an/ADMR -
8 Ghai Sing Kahyi " :;-:- L LR.Pmnan/A/SCL ST
9 Dipak . Crakraborty - PimanAJTG
10 Nirmal Chpas ~ = = © Prman/AKHKT
11 Srabhan Singh ; e .Pman/A/KWM N T SR T, e
12 Rupeswar Boro - - P.man/ADSR - 8T W
13 Navakamaj Panegum - RPmaniAlMG g7 :
. 14 Bhumidhar Patar ce— o oo RCmandiiMG . sT.

15 Pranab: ‘Ch:Dey ™~ L. PmanfADHRY
18 Prad.:ip Das . - PimaniANGC
)y!‘ﬂonoraman Biswas e -P;fmah/NBPB - .;;; _
18 Ranijit Naih 0 LR.Chman: ll/S(‘L,’._-v;ﬁ_ 54_;'.»,;.;';.‘:';_', ,_._."i;,r

19 Ranjit Kr. Dey .- R4.Clman- ASZR; - .

2C Samir Ch Roy o RiP.maniaiMG

21 Kanan Chakrabor‘y - < PumaniAiARGL

22Tapan Sea| © o PimaniALMG ST IR

23 Stiroj Josowara Ce - PmaniA/BPR CSC e

24, ajdeo Mahatou o "~ .RgP.man/ALMG | )

25 DeBdghishiDay, |, - S PMBNAJAGT ¢ s e SR
: B P,mah/A:“,‘I‘JGC B RN (AU

26 anen Bafshya, o .
27-Sitil Kr.Das.., .. ... oo - Pman/A/BPR - 8SC
28 Chand Kqﬂta Salkan ¥  RP.manALMG
29 Dilip: Roy Chowahury w0 Pman/ALMG 3 o
30 Shyamal ChMali - P.man/A/BPB SC /
31 Bubal Ch.Seal.. Sl P.man/A/NGC
32 Subal Mohan Sarkar . RIC/man-IBPR
33 Ajoy Kr.Majuamder - " Piman-AILMG
34 Swapan KrDutta R P/man—A’BPB TR
35 Pradip Ch.Malj _. - P/man-A/BPB _' SC
36 Pradip Dewri . Piman-A/PNO at NGC ST
37 Dilip Ch. Bamman  RPman/A/LMG ST TR ‘
38 ParimalChDeb © - - P.man/ALMG - S |
-39 Upendra Prasad > - Pman/ALMG ST R
40 Abdul Kuddus , P.man/A/INGC

C, e dg i
e i “~em e ks
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SN Name 5 !Des&gn & Stn. T - |Whether SCIST. I
( Mujibne) T ) o |
41 Mejour Rahaman ..~ ,%P mamNNGC
42 Dilip Roy bhowdhury' ‘ S P.man/AINGC. -
43 Rakhesh Ch.Dey o . ‘P .maniAiLMG
44 Bhanu Ghosh | o ,..‘LR;le‘m-A/BPB
/g Debashish Dutta © RP.man/ALMG.
- 46 Prabin Ch.Bordoloi _ .,_'F-‘.maniA/JiD' . ST
47 Uma Ram Bordolol - v rr‘anuﬁxl.lll‘) _ ST

!
L
|

Since the pests of GO"dS Guard are to be f ilted by optlons no futher absentee *

wntten test wiil be’ heid under any mrcumstances
[ Narayan muk ’f% é | .

APO/I;Lumqu .
" for DivilRly Manager (F) = -~
N.F.Rallway Lumding. '

COpy forwarded for mformatlon and necessary acnon to:- ' B

1SrDOMSrDCM/LMG T oy

2 DOMIP]/LMC e e

' 3 AM/BPB e NURTUTR CoTaETiED Sh S
\/mwn Sagy NFREQJLM(; o e |

sco’hvenoerRMU/LMG o Lo TP ‘ :
| B Sevy.SCIST AcsoiationtMG @
7CSto'5r.OOM and Sr. DCMILMG R T
"__'._8 Staﬂ* concemed ' s e o R 1.

Ll TR (Narazyan Mukhefyees °/;
A APOLumding.-*
o for Divil.Rly.Manager B
. NF. Xﬂwaw Lum'qu e ;
.
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N.F. Railway.

Office of the
DRM(P)/LMG, =

~ Rl 4)\qUeG
Sub ¢ Result of Selection torthe post Of "
Goods Guard in Scale Rs, 450097000/ 9,

ows Gmm W W e e .
!

In terms of this Office letter No.E/39e9/1Pt.VvIII(T),
dt.20,07.2006 for the selection to the post of Goods Guard.in Scale
Rs.d500-7000/~ Written Test held on 03,08,2006 & 12.08,2006 £final
result approved by ADRM/LMG on 31.08.2006 wherein the following
wandidates who come out successfUY amd empanalled for promotion to |

the post of Goods Guard in Scala Rs,4500-7000/~-.

OFFICE ORDER.

shri. [l
Pranab Chanda (UR), Sr.TNG/LMG, . , i
Tapan Kr.Dey, (UR), - 4o = , : zgg;'}
Debojit Dey,  (UR), — do - . _ : ?§
Monmath, Kr. math(URSxmci&m Sr,CC/MNBR, {KNRR, - 1
Prem Chand Tappc, {ST),Sr.R¥X CC/LM3, ¥
Pranjal Bordoloi,(5T),RCC/BPB at DMR(against ST Nat gl {

Norbert Kujur, (ST), = do - (against ST Quata)
+ hani. Bhusan Dassd?.Man(A)/1MG, (Against SC Quatal,
Surajit Raha, (URS, - do -~ - 1
Sunil Khan, (UR), = do =/HJO, : : i
Ranjit Kr.Dutta,(UR),R.C/Man/I1/BPB, L
Nantu Kr.Mali, (SC),C/Man/IL/PHGM(against SC Quatal, 3
Bijoy Kr.Ghose,(UR),R P.Man(A)/1MG,
Nripen Sonowal(sST) = do = i
PMmlCme,(Kﬂm@PmmMAV&ﬁhgﬁnm:m(mmah '
Pranab Ch.Dey, (UR).P.4an(A)/¥&X DHRY, :
Chandra Kanta Saikia, (UR),R.P.man(a)/1MG,
Dilip Roy Choudhury, (UR),—~ do = S :
Ajoy Kr.Majumder, (UR) R.Man(A)/LMG, sy
Rakhesh Ch.Dey, (UR) - do ~ !

BT
( M3 ¥alim )

APO/PC/LMG,
‘for DRM(P)/LMG.

e ot S fa S’ S W o S Vs S

O = o B

Copy forwarded for information and necessary action to :-

1) SS's/SM's~IMG ,DMR, HJO,PNGM, JM. .DHRY, 2} BCI/ICHKNBR,3)RAC(Optgls
Comnl. at Office.& RAC/BPB, 8) Sr.DCM/LMG, 5) Sr.DOM/IMG, 6JIDOM/PL/IM
7) Divil, Secy./NFREU/LVG, & convencr/NFRMU/ LMG , 8 )Secys SC/ ST Associa-
tion/LMG, 9) Staf: concerned through Proper Channel, 10)}s/Copies for

‘B/Case, 11) E/IIL/Gr.IL & I1LI, EIV/Gr.I. 5
‘ ) KD
" A |
for Divisianal RailWay‘Manager(P), f
N, F. Railway, Lumding. 5
| 2 8
- 4\‘\\{‘5’ :
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ANNEXURE-
(TYPED COPY)
NFRLY

Office of the

DRM /P/LMG

No. E/E/39-9/1 PVIII (T) : dated 07.9.06
To,

' AM/BPB
BC/IC/KNBR

Sub :  Medical Examination in A/2 prior to promotion to the
post of Goods Guard in Scale Rs. 4500-7000/-

Reg : this Office- Office order NOE/379/1/PVIII (T) dated .

04.9.06

Please refer to this office irder quoted above, and direct the following
staff to appear before MS/IC/BPB with enclosed G-37 form after obtaining
their specimen signalure in the G-37 form in specific space, for their
Medical Examination in A/2 (two) in order to book them for Guardship
promotional training course at ZRT/APDJ.

1)  Shri Monmath Kr, Nath, Rg Sr. CC/KNBR
2y Pranjal Bordoli (ST) R-CC/BPB
3 ., Norbert Kujur (ST) ,, /BPB

The medical certificate in question should be submitted to this Office
by a special manager so as to enable this office to take further action.

Sd/- Illegible
APO/I/C/LMG
for DRM/P/LMG
Coyp to :-
MS/IC/BPB for information and n/a please

Sd/- Ilegible

v

A

<y
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N. o RailWay. .

@ | O mfé
AMNequE

Office Ordexrs -~ ~ " i, -

Office of the
DRM(PJ/LMG,
Dt.2$.16.96.

‘The following candidates who have been empanellpd for

promotion to the posté of/300ds Gua
No. E/39-9/I Pt.WIIL(T),dtd.4.9.20
heredoy directed for undergoing Gua

rd vide this Office Memorandum
86 and Medically £it in A/2 are
rdship Promotional Tralning «

Course at ARTI/APDJ, Comnencing from 06.11, 2006 feor a periosd of

43 working days..

s/N. Name.

' Desig_r & stn.

(UR), -

» Tapan Kr.Dey,
{UR),

Debojit Dey,
4 Ménmath Kr,Nath(UR),
™. .Prem Chand Tappo, (ST), .
) Y & _ ""X‘T?u.ql,,'“’,
" . Norbert Kujur, (ST) -
Phan} Bhusan Das, (SC), R

. 1

1)

2)

3) n
4y Ry.
5)

St CC/.JM\.:, can . '

fee

shri Pranab Chanda, (UR), Sr.TNC/LMG,
- do —

sriCc/Kn8R, . . L

2213,

fﬁgfﬁ?A)/épB;ﬂw.M
/IMG.

CL " © -surajit Raha, (UR), ‘= do -
SR B sunil Khan, (UR), - do ~/HJO0,
_inil) " Ranjit Kr.Dutta, (UR), R.C. Man/T1/BPB,
~ .2) " Nantu Kr.Malij-(sc), C/Man/II/PNGM
-v12) "™ Bijoy Kr.Ghose, (UR), R, P. Man(A)/LMF,
R B Nripen Sonowal, (ST), - do .
70w purul ch. das, (sc). Rg.P. Man (A)/JMI,
" -e) "  Pranab Ch.Dey, (ER), p.Man(A)/DHRY,
"y "  chandra Kanta Saikia, (UR),R.P.Man(A)/1M3,
~8) Dilip Roy Choudhury(UR), R.P.Man (A)/LMG,
HED I Ajoy Kr.Majumder, (UR), P Man(A)/LM;,
20y Rakhesh Ch.Dey(UR), - do =

Subordinate in-charges
the above mentioned canddiates to

/

ars adv1sed to spare, 3nd direct

report to Principal/zRTI/APDI

by 5.11.20086 positively for undergoiny Guardship Training
Comnencing from 6.11.20€6 even without relief.

The staff concerned should also be Advised the following

instruction :—

)
availability of Bed/Rooms.

II) The dcpartnental Trailnees are

Accomodation nf ZRTI/APDJ Hostel will be provided as per

entitled for free food durin

the traajnjzlrllieu of TA/DA, In adltxon they will get 26% TA7JA.

III) They will have to carry their own beddinjs etc.

IV) They should wear uniformd and »adges when attendiny the class/

Examiniation.

V) Thcy will have to maintain strict discipline in the SChDDl and

also outside the class.
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N.F. RAILWAY .
Office of the |
A | , DRM(P) LMG
NO. E/39 - 971 Pt.VIH (T) ' Date : 15.11.2066 i
/ |
/ ‘The panel (of 201 for promotion to the posts of Goods Guard in the :

scale 4500 7000 against 60 % D.P.quota which was pubhshcd vide this

office order No.E/39-9/1 Py, VIUKT) dated 04.69.2006 is hcreby treated as
CANCELLED. , .

This is issued with the apbroval of competent authority.

| | o 'K_P.séh |
- DPO/AC/LMG

For DRM(P)LMG |

Copy forwarded for information and necessary action to
1) S.DOM/LLMG, Sr. SM/GITY, AM/BPB, St.DCM/I.MG
2) S8/SMs - LMG, DMR, HJO, PNGM, JMI, DHRY
3) BC/IC/KNBR .
4) RAC (Optg& Comml)LMG and BPB

~ 5) Divl Secy NFRE U, Convernor NFRI\/’U SC/"IC Assn. / L MC ,
6) Staff concem - o (i
' 7) Principal, ZRTI/ APDJ. He is requcsted to send back the c..mdadaiu

of the above mentnoned panel undergoing training.
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‘N.FRailway, e J

Coa

| ;' - - Divil.Rly.Manager (v

Notification . L e Luniding, Daiéd: 071“ H

Subi- Selection for promotion {0 the post of Goods Guard
in scale Ris, 46()0*7000/ ~ against 50% D.P.quota,

B X I, B A, T P, e ey e e e

f

It has been decided with 'thé,appmvai of competent authoriiy to hold »

selection to fill up 22 vacapcies ( UR=17, SC~-3 and ST-2) of Goods Guard i
scale Rs. 4500~70010)/- against 80% .D.P. quois by option from the.fthIO\\fi;:.:;;:, )

preseribed caregorics as per poreontags s!mym against cach.

SLINC  4000-8001/-

TNC B050~4590/- 28% =10

4% =02

1
Sr.CC - 4000-6000/- | .
CC d200-4an0/-. {1

CMan-1I 3U50-4550/-

C/Man-1~ @()O(Jbﬁ(}r}f}/— | -
‘ : k. ;_-"'-; R8% =10 ’ /
P/man-A 3050~4590/- . 0 e

v

Uptions are mvired from the‘eligi-ble candidaies of the above menfioned
categories only who desire to volunteer for the post of Goods Guard in Scaie
Rs.4800-7000/-and send their applicationa i a bunch as per proforma- given
below s as to reael s office on or bufarc2$ /1 200 poxitively | Applicatio,

received afier the larget date i.e.. afier p L) F12406 wilj not be entertained. 'NC,

Commerajal (,'th‘:r'k) Caman and Punan=A who have put i a minimum pf N

vears ( three) of service i the above mentioned . grades will be eligible for
promwtion o the post of Goods Guard in Sewio Ry, 4500-7000/-

Proi'orma - | . ' e

1) Name :~ . \

<Y Designation and Starion -

31 Daie of birth:- - el B
4 Dateof appointinent: - R v g S

27 Present Pay and Seaje 1~

Y Date of promotion 1o the yrade:=

} Whether SC/ST ;- .

)

} Educational g watificatiog: - , : e

!

Office of the "

i
;

}
-
)
L




APPLICATIONFOR GOODS GUARD-*addressed v APC/ILMG on or before

.
- +
. - R "".’3 . .
e - y

Subordinate in-charges should give wide publication of this notificac: .

amongst the eligible staf working under them and send thelapplicziior s obtained
from the willing edgible candidate’ in a separate cover superseribing

12708 positively.

iz o

( Naravan Mukheride!.
APON/Lumding.
for Divil.Rlv. Mapager (1)
N.F Railway. Lumding,

L3 A

No= Ef8Y-97FVHICT) fLoase L'wnditlg.Dtd{ SFI12.06

Copy forwarded for infornation and necessary action to:~

1) Sr.DOMILMG (2) DOM/PLILMG. (3) CAM/GHY  (4) AM/BPB- -

5Y CYM/NGC »& LMG (3) RACIO) & RACK Comml.) at Office. (TRAC/BPR

8)_ AlSM/ASMs of LMG Divin, AJfAClc § el pivi .

9 TYLMG, TYE/LMG, TYW/LMG and TIHIYLNG, TYWR/LMG, TYBPL & GHY
They will also collect the applications Heoam from the willing eligibie ¢ mdidat
working at their sections and send the same to this office with in §b . 12/08,

101 Divil. Secretary NFREU/LAMG . . /

11) Convenar NFRMU/L:MG B o /

12) Divil Secy. SC/ST Association Lumding I

13) CPIS/LMG, BPB und GHY for wide publication amengst the oligible Ltaff

SR T e
for Divil.R] ‘\-'.L\flana@(zz’)'

N Rallway, Lumding,

t
Y

o o .
Voo aad,
C o PRy
;",“_,t-
e art
oo be
1
i
A
]
» ?
.
A
!
.
™

Ve



